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ANNE XURE - T

No. 8429 / PPCC / SWM /Autho/ JSA/2018 /)2
' - GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE TECHNOLOGY AND ENVIRONMENT
: PUDUCHERRY POLLUTION CONTROL COMMITTEE
IIT Floor, Housing Board Building, Anna Nagar, Puducherry - 605 005

- PH: 2201256 / 2203494 FAX: (0413) 2203494
* & ¥ .
Puducherry, the
Form-1I -
[seerule 16 (1) (e)] 416 APR 2018

Sub: PPCC - Grant of authorization to M/s. Bahour' Commune Panchayat,
Bahour, for collection and disposal of Solid waste generated in Bahour
Commune Panchayat under Solid Waste Management Rules, 2016 _

: == Rﬂg.' _ ; .
Ref:  Your application number No. 1-39/201 8/BCP/RBD/294, dated 21.03 2018.

L

- 3. The Puducherry Pollution Control Committee may, at any time, revoke any of the
- conditions applicable under the authorisation and shall communicate the same in writing.

4. Any violations of the provision of the Solid Waste Management Rules, 2016 will
attract the penal provision of the Enyiromnent (Protection) Act, 1986.

S. Shall obtain clearance from Puducherry Planning Authority.

Control of pollution) Act, 1974 and Air (Prevention & Control of pollution) Act, 1981
incase if you are going to do any processing.

GENERAL CONDITIONS
This authorisation is accorded with subject to the following conditions:

1. Shall follow the strict adherence to the provisions of Solid Wastc Management
Rules, 2016. '

2. Provide training to the workers / waste pickers and waste collectors as per the-
' Rules.. - ' -

3. Segregation of waste at source shall be followed

4. Rejects/ inerts shall be disposed through secured landfilling.
MEMBER;{:;ZETA%Y

PUDUCHERRY POLLUTION
CONTRCL COMMITIEE
FUDUCHERRY.



The Commissioner,

= 8
. Collected garbage must be covered and transported without spﬂlage.
- Burning of Solid Waste is strictly prohibited,

. Material recbvmy facility or secondary sicrage facility for storage of recyclable
materials shall be set up and it shall be disposed only to the authorized persons.

. abnétrﬁcirm & Demolition waste shall not be mixed with Solid waste.

For & on behalf of PPCC,

o el
(SMITHA.R)
MEMBER SECRETARY
PUDUCHERRY POLLUTION CONTROL COIVMTTEE
' | | e E &
“ﬂh\

Bahour Commune Panchayat,
Bahour, Puducherry.

Copy to:

1. The Director, Locat Administration Department, Puducherry
2. Guard file,

;-;_-.7;;‘-;;;5&5;-“2%«;2;57.&&?

PUDUCHERRY POLLUTION
CONTROL COMMITTEE, < - DES CHED
PUQUCHERRY. Yo



ANNEIURE—_:'I

No. 8429 l PPCC /| SWM !Authof JSAI 2021/?3 "'l
' GOVERNMENT OF PUDUCHERRY -
. DEPARTMENT OF SCIENCE TECHNOLOGY AND ENVIRONDIENT
' PUDUCHERRY POLLUTION CONTROL COMMITFEE =
I1I Floor, Housing Board Building, Anna Nagar, Puducherry — 605 005

- PH:2201256/2203494 - FAX: (0413) 2203494 |
- ) _ | . -Puduc]:ierry,'_’_fhe
o TERR g e e 0 SRR O
. Format for issue of authorisation -
’"Ege Comlmssmner |

: Bahour Commune Panchayat,
Bahour — 607 402.
; Sll‘ : ' '
Su_b: PPCC — Renewal of Auth0nsanon under Solid Was’te Managanem )
Rules, 2016 to set up Samtary Land F]llmg (SLF) at Bahom- Revenue -

= Village — Reg.
_Rcf: . Yr Lr. No. 6—32[BCP1E~6!202—22!1468 datcd 02 09. 2021

*kE-

The Pnducherry PD]ll.lthD Control Cominittee after examining the proposal hereby._‘ :
renewed the. amhormanon of Bahour Commune Panchayat for settmg up of Solid. waste
proccssmg centre and sanitary land filling at RS No. 18/3 of Uchimedu Rcvenue Village, with

the foﬂomug tcmls and condmons '
| L The authonzanon is valid for one year.

“"2. The authorisation is subject to the terms and conditions stated below and such condrtlons :
" as may be otherwise specified.in these rulesand the standards laid down in Schedules I' =
- and I¥ under these rules.

i ‘The  Puducherry Pollution Contml Comnnttee for reasons o be recarded
. communicated in writing, may revokethc authorization at any time: -

4.7 An, violation of the provision of the Solid Wastes Management Rules, 2016 will attract
. the penal prOVISIOn under the Environment: (Protectlon) Act, 1986 (29 of 1986).

"5 _SCHEDULE I [see rule 15 (w),(zi), 16 (1) (b) (e); 16 (4)] Spe(:lﬁcahons for Samtary_-,_ :
" Landfills shall be stﬂcﬂy followed when the proposed site is in 0peratmn. Skl

6. Buffer zone around the SLF shall be provided and suitable tree spemes shall be. pl#ntcd
g Prowde traxmng to the workers / waste plckers and waste collectors as per the Rules. -
8. Segrcgatzon of waste at source shall be followed -
9 Callectcd garbagc must be covered and: transported wrthout spﬂlage
" 10. Instmct the workers not to burn solid waste while collect\on or transportahon_ _
o 18 The segregaied non—dcgradable items shall be dzsposed only to the. authorized pcrsons N
12, Coustmctmn & Demolition waste shall not be nuxed with Solid waste

~13. Submit Almual reports in Form—IV on or before 30 June every year to Puducherry
_ -_Po]lut{on Contml Committee. :

For & on heha]f of PI?CC, z

g =
(D 5. DINESH KANNAN, IFS)

. . I\JIEMBER SECRETARY (PPCC)
Copy to

o= } v
. The Du-ector Local Administration Department, Puducherry i w

2 StandmgGuardﬁle P
- MEMBER SECRETARY | W
- PUDUCHEPR‘?POLL 2“3:!@%--_ - 3 g?.&?ﬂﬁﬁg\_,
CONTROL COMMITTEE

FUD MO HERRY




—

No. 6-04/BCP/E-6/2021-22 (2018) f sy ANNEXURE — 1]

= e _ OFFICE OF THE BAHOUR COMMUNE PANCHAYAT

To

The Secretary (LA),

O/o of the Chief Secretariat,
Puduche;rry

Respected Sir,

Sub: BCP - Works — Daily disposal of garbage of Bahour Commune to
the RRP of Oulgaret Municipality at Kurumbapet Village —
Compliance Report Submitted — Reg.

Ref: Note No. 1914!SECY(LAD);’PAX2021, dt 09, i2.2021 of the
Secretary to Govt., (Local Administration), Puducherry

Az
— R

_ With reference to the subject cited above, I am to state that this Commune Panchayat
is taking actions to shift the garbage from the existing site at R.S.No. 18/3 of Utchimedu
Revenue Village to Kurumbapet dumping yard. This Commune Panchayat had already
sought approval from the Commissioner, Oulgaret Municipality, Puducherry. A meeting
chaired by the undersigned on 11.12.2021 at 5.00 PM with the owners of the Hire Tractor
Tippers are being engaged for the collection and transportation of garbages in Bahour
Commune and they have agreed to transport the same to the Kurumbapet dumping yard.
Hence, the direct transportation of garbages from Bahour to Kurumbapet will be started as
soon as possible.

2. This is for your kind information please.

., Yours faithfully,

LR

(R. CARFIQUEYANE)

COMMISSIONER.
Copy submitted to : 1. The District Collector,
O/o of the District Collector,
Puducherry.
v="2. The Director,
2 Department of Science and Technology,
LR Puducherry.
7 ; 3. The Director,
bﬂ&h hiR o) Local Administration Department,
Puducherry.
i*’ ‘ﬂ‘flﬂ"l
PPCC5
MEMBER SEGRETARY
PUDUCHERRY i OLLU-TE?N
- CONTROL COMMITTEE
PUDUCHERRY.
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